[5 May, 2005] RAJYA SABHA

The motion was adopted.
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MR. DEPUTY CHAIRMAN: No, No. The reply is over
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: No, no. It is not under their purview.
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MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill. ...(Interruptions)... &l &1, 81 T, wliol

We shall now take up clause-by-clause consideration of the Bill.

" Clauses 2 to 5 were added to the Bill. Clause 1, the
Enacting Formula and the Title were added to the Bill.

SHRI SHRI PRAKASH JAISWAL: Sir, | beg to move:
*That the Bill be passed".

The question was put and the motion was adopted.

THE UNIVERSITY OF ALLAHABAD BILL, 2004

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI): Sir, | beg to
move:
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"That the Bill to declare the University of Allahabad to be an institution of
national importance and to provide for its incorporation and matters
connected therewith or incidental thereto, be taken into consideration.

The question was proposed.

MR. DEPUTY CHAIRMAN: The discussion will be taken up
tomorrow. The House stands adjourned to meet tomorrow at 11.00 a.m.

The House then adjourned at twelve minutes past six of the clock till eleven of the
clock on Friday, the 6" May, 2005.

360



